SLP(Crl.)... 11108 OF 2003
| TEM No. 35 Court No. 11 SECTION I | A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.)...Crl.MP 11108/2003
(From the judgenent and order dated 01/04/2003 in CRLA 1004/ 99
of The H GH COURT OF MADRAS)
SREE VI JAYAKUMAR & ANR Petitioner (s)
VERSUS
STATE BY | NSPECTOR OF POLI CE, KANYAKUVARI Respondent (s)

( Wth Cl.MP. No 11108/2003 for c/delay in filing SLP )
( Wth Ofice Report )

Date : 08/01/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE P. VENKATARANVA REDDI
HON BLE MR JUSTI CE B. P. SI NGH
For Petitioner (s) M. A T.M Rangaranmanuj am Sr. Adv.

M. M Gresh Kumar, ADv.
M . Khwai r akpam Nobi n Si ngh, Adv.

For Respondent (s)
UPON hearing counsel the Court nade the foll ow ng
ORDER
I ssue notice. No bail at this stage.

(Ganga Thakur) (Prem Prakash)
PS to Registrar Court Master



